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BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 832 OF 2024 

IN THE MATTER OF: 

AKASH VASHISHTHA 

VERSUS 

STATE OF UTTAR PRADESII & ORS. 

... APPLICANT 

. .. RESPONDENT 

ADDITIONAL AFFIDAVIT

I, Deshraj, S/o Chahal Singh, aged �bout 53 y�arR, pn�s�nlly hnlrling thl:' 

position of Executive Engineer, Ghaziabad Nagar Nigam, having my office at 

Navyug Market, Ghaziabad-201002, presently in New Delhi,do hereby 

solemnly affirm and declare as under: 

I. That I am the deponent herein and am well acquainted with the facts and

circumstances of the present case and am competent to swear this

affidavit on behalf of Respondent No. 6.

2. That this affidavit is in compliance of the Order dated 05.02.2025 passed

by this Hon 'ble Tribunalin the above captioned matter to place on record

certain additional facts.

3. I state that in terms of the Order dated 05.02.2025 passed by this

Hon 'ble Tribunal, the details in respect of the Shukla Park, Sector-10,

Rajnagar, Ghaziabad, is as follows:

a) Total Area of the Park: 5952 square meters.

b) Area of the Park covered by Yoga Shed: 66.9 square meters.
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